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I ATATHIT FF a1 3T A IT-LTT (2) F AT Ferw Ay g A = w6 off sreer sifaw
I |

TH ATAHAAT 6 A A ATt GIH T L@ ST 77 A FEH THAFTL 6 I FHrAd § Iqed g
3T 3T [Raas AT 5T e fohar ST aerar g |

T
R =T F quEiR et § NH527E ¥ .41, 23.90 & f&.#ft. 43.00 = forg stoier it irer aveft s+
TR sreram S=AT afga Gff @ it e
[T 1 7 AR I Rt &7 70 FHEIR |
wAH qIEIT AT g FT R || o s S #7 S i #7 Sree
Hear (SIRIRESIEY (FF)
L 1 | 2 L s I 4 | 5 [ 6 |
[erege® T T RS |
|1Tiaa»'ra'rw: HYT |
1 2749 |1t |+ 2 || 0.0006969 ()| 0.0006969)
2 2751 |Fsft |+ 2 || 0.0409227 (37 || 0.0409227|
fariar 7 AT TEAR |
3 2142 st | | 0.0005 EF=m )| 0.0005|
l4 2156 |t | | 0.00543 (7 )| 0.00543|
l5 2159 st | | 0.00312 (&7 )| 0.00312|
[sriar 61 AT R |
l6 |1836/3071 | ez | 0.121116 7w )| 0.121116|
7 1837 |t |l5f | 0.00461 Gm )| 0.00461|
ls 1841 |1t |l5f | 01134 G| 0.1134|
lo |l843 |1t |l5f | 0.0931 GFm)|| 0.0931|
|1Tiaa»'ra'rw: ESARLE] |
10 |24 |1t |lerem 2 || 0.0020417 ()| 0.0020417|
|‘Ti’q’?=hT~'-|TH': A |
11 1208 |IFs |lemm 2 | 0.02858 (3 || 0.02858|
12 1331 |1t |=f | 0.07069 )| 0.07069)|
13 1351 |1t |+ 2 | 0.0922 )| 0.0922|
14 |[364 |1t |+ 2 | 0.04798 )| 0.04798|
[ty =t AT R |
15 1113 |[Fsfr |5z 2 | 0.0033 zF=w )| 0.0033)
16 1166 |1t |l5f | 0.0081 GFm))| 0.0081|
17 1168 |[Fsf s 2 | 0.00172 @EF=m )| 0.00172|
18 1185 |[Fsf s 2 | 0.01241 o )| 0.01241]
19 1193 |[Fsf e 2 | o0.01102 GF=m )| 0.01102|
|20 11221 |t |5 2 | 0.0027 GFzm)| 0.0027|
21 1236 IBEL iz 2 0.0053069 (FFaT ) 0.0053069
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22 1265/15872 T TEF 0.03644 (3717 ) 0.03644
|23 1286 |t |+ 2 | 0.00201 )| 0.00201|
|24 1404 |1t |l5f | 0.0243 )| 0.0243|
|25 1410 |1t |l5f | 0.00935 )| 0.00935|
|26 1860 |1t |+ 2 | 0.00275 Gz )| 0.00275|
|27 1864 |[Fsft sz 2 | 0.00395 (3 )| 0.00395|
|28 1865 |1Fsft |+ 2 | 0.00335 )| 0.00335|
29 1874 | | || 0.00405 (= )| 0.00405|
130 2576 |t |5 2 | 0.00111 F=m )| 0.00111]
131 2593 st |5z 2 | 0.00378 (7 )| 0.00378|
|32 12608 |t |+ 2 | 0.133 gFm))| 0.133]
|33 12734 |1t |+ 2 | 0.00548 ()| 0.00548|
|34 |l2827 |1t |+ | 0.01113 G| 0.01113|
|35 2831 |t |[errer | 01215 GFm)|| 0.1215|
|36 12832 |1t |[err=r | 0.04453 Gm )| 0.04453|
|37 2833 |1t |[err=r | 0.04453 )| 0.04453|
|38 12834 |1t |[err=r | 0.04453 )| 0.04453|
|39 12835 |1Fsft [ | 0.0324 G| 0.0324)|
l40 2838 |1Fsft | | 0.00139 )| 0.00139)|
la1 2867 [t == | 0.11534 )| 0.11534|
l42 2872 |t |51z 1 | 0.00238 ()| 0.00238|
|‘Ti’q’?=hT~'-|TH': G |
l43 |l680 |t |=f | 0.00202 )| 0.00202|
ey 1 AT FR |
l44 1582 |t |lerem 2 || 0.0137596 (7 )| 0.0137596)
l45 5818 |t |lerem 2 | 0.00813 G )| 0.00813|
l46 |[7440 | sz 2 | 0.000547 (zF )| 0.000547|
l47 |[7440/7803 |[Fsf e 2 | 0.24734 (37 )| 0.24734|
[ 7 0w |
[t 7 T st e |
l48 113292 |1t e 2 | 0.01545 G )| 0.01545|
l49 113318 |1Fsf |l | 0.00139 = )| 0.00139|
l50 113319 |1t |=f | 0.00496 ()| 0.00496|
51 113321 |t ez | 0.0017 @EF=m )| 0.0017|
|52 113327 |1t |51z 1 || 0.0073128 (7 )| 0.0073128]
|53 113459 |[Fsfr |51z 1 | 0.0081 EF=w)|| 0.0061|
|54 113460 |1Fsft |41z 1 || 0.0102236 ()| 0.0102236)
55 13485 IGEll #iz 2 0.059736 (gFa¥ ) 0.059736




4

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

56 13532 Froft HET 2 0.0044 (3717 ) 0.0044
|57 113534 |t |lerem 2 | 0.00267 )| 0.00267|
|58 113536 |1t |lerem 2 | 0.014788 ()| 0.014788|
l59 113537 |1t |lerem 2 | 0.00263 Gz )| 0.00263|
l60 113542 |1t |lerem 2 | 0.003076 ()| 0.003076|
l61 113551 |[Fsft g 2 | 0.00584 (= )| 0.00584]
l62 113554 |[Fsfr ez 1 || 0.0045467 (7 || 0.0045467|
l63 113555 |[Fsf |+ 2 || 0.00856 (FF= )| 0.00656|
l64 113570 |t g 2 || 0.00359 (7 )| 0.00359)
l65 113594 |t |15z 1 | 0.00509 ()| 0.00509)|
l66 113596 |t |51z 1 | 0.00367 ()| 0.00367|
l67 113598 |1t |l5f | 0.0134 7)) 0.0134|
l68 113602 |1t |51z 1 | 0.00357 ()| 0.00357|
l69 14259 |t |lerem 1 | 0.00427 G )| 0.00427|
70 14325 |1t |lerem 1 | 0.04654 Gm )| 0.04654|
171 14326 |1t |l5f | 0.07265 Gz )| 0.07265|
|72 |[14326/14609 |[Fsfr ez | 0.09257 (37 )| 0.09257|
73 114337 |Fsft ez 1 || 0.0084831 (% )|| 0.0084831]
74 114338 |Fsft ez 1 | 0.00424 ()| 0.00424]
175 114343 |1Fsft ez 1 | 0.004 EF=m )| 0.004|
176 114347 |t |lerez 1 | 0.00427 (7o )| 0.00427|
|77 114355 |t |lerez 1 | 0.014389 &7 )| 0.014389)
178 114357 |t |lerez 1 | 0.00586 (7 )| 0.00586|
179 114359 |t |lerez 1 | 0.0045 G| 0.0045|
l80 14361 | |t || 0.0174096 (7 )| 0.0174096|
l81 114385 |t |lerem 1 | 0.0036 )| 0.0036|
l82 14386 |1t |lerem 1 | 0.00609 )| 0.00609)|
l83 14388 |1t e 1 | 0.00495 Gm )| 0.00495|
|84 14389 |1t |lerrem 1 | 0.0039 GF= )| 0.0039)|
l85 114390 |1t e 1 | 0.00479 G )| 0.00479)|
l86 114437 |1Fsft |lerez 1 || 0.008484 = || 0.008484]
[T 7 AT AR |
[Tty 7 AT BTER AR |
l87 1006 |1t |51z 1 || 0.0054774 (7 )| 0.0054774|
l8s 1007 |1t |51z 1 | 0.00246 )| 0.00246|
l89 11012 |[Fsfr |51z 1 | 0.00115 (zFm )| 0.00115|
lo0 1015 |1Fsft |41z 1 | 0.00102 G| 0.00102|
91 1016 Froft iz 2 0.0046 (3717 ) 0.0046
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92 1104 IBEL i 1 0.0011 (FAT) 0.0011
lo3 1105 |t |51 1 || 0.0075457 (3 )| 0.0075457]
lo 1108 |1t |51 1 | 0.00715 Gz )| 0.00715|
lo5 1109 |1t |51 1 || 0.0014164 ()| 0.0014164|
lo6 1110 |1t |51 1 | 0.00142 G )| 0.00142|
lo7 1111 |[Fsft |51z 1 | 0.00249 (o )| 0.00249|
los 1112 |[Fsfr |51z 1 | 0.00407 (& )| 0.00407|
log 1114 | |5z 2 || 0.00486 (37 )| 0.00486|
oo |l1115 |t |15z 1 | 0.00612 7 )|| 0.00612|
o1 |l177 st |5z 1 | 0.00741 (&7 )| 0.00741]
02 |l1275 |t |15z 1 | 0.00644 (7 )| 0.00644]
103 |1276 |1t |51 1 | 0.00298 ()| 0.00298|
loa 1277 |1t |+ 2 | 0.0120 GFm))| 0.0129)|
los 1278 |t |51 1 | 0.00208 )| 0.00208|
lioe  |1279 |1t |41 1 | 0.00441 Gm )| 0.00441|
o7 |1283 |1t |41 1 | 0.00115 Gz )| 0.00115|
lios  |[1284 |1t |41 1 | 0.00531 Gz )| 0.00531|
l1og |68 |1Fsft |l5f | 0.0356 )| 0.0356|
110 |la90 |1Fsft |lwf | 0.00237 )| 0.00237|
111 498 |Fsfr | | 0.01328 (37 )| 0.01328)|
112|506 |t |=f | 0.00399 ()| 0.00399)|
113|507 |t |=f | 0.00341 )| 0.00341|
114|706 |t |=f | 0.00405 ()| 0.00405|
115|710 |t |l5f | 0.00368 ()| 0.00368|
116|713 |t |l5f | 0.01452 )| 0.01452|
117|714 |t |l5f | 0.00741 Gz )| 0.00741|
s |718 |1t |l5f | 0.00627 G )| 0.00627|
119|774 |1t |l5f | 0.00234 G )| 0.00234|
120 |l77o |[Fsf s | 0.0437 Gwom )| 0.0437|
121 |lzs2 |1Fsft |l | 0.00214 = )| 0.00214]
122 |lzs9 |1Fsft |l | 0.00211 = )| 0.00211]
123 |ls37 |1Fsf |41 1 || 0.005545 = )|| 0.005545|
l124  |s38 |1t |51z 1 || 0.0056648 (7 )| 0.0056648)
125  |844 |1t |=f | 0.00663 ()| 0.00663|
126|917 |1t |+ 2 | 0.00473 Gz )| 0.00473|
127 |lo1s |[Fsfr |5z 2 | 0.00794 (o )| 0.00794]
l12s  |962 |1Fsft |+ 2 | 0.00454 Gm)|| 0.00454|

T T ATH: AGEIT
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129 10388 IBEL iz 2 0.01438 (ZF7T) 0.01438
130 |[10574 |t |l5f | 0.06417 )| 0.06417|
131 10591 |1t |l5f | 0.05873 G )| 0.05873|
132 |10915 |1t |+ 2 | 0.0166 GFm)| 0.0166|
13z 11139 |1t |+ 2 | 0.00911 Gz )| 0.00911|
l13a 11142 |1Fsft |+ 2 || 0.0036376 ()| 0.0036376)
135 11243 |1Fsft |+ 2 || 0.0063193 ()| 0.0063193)
136 |[11246 |[Fsf |+ 2 || 0.0062474 (37 || 0.0062474]
1137 |[11247 |t |5 2 || 0.0101174 7 )| 0.0101174]
l138 11249 |t ||+ 2 | 0.003678 (7 )| 0.003678|
139 11251 |t |+ 2 || 0.0067323 (7 )| 0.0067323)
140 |11268 |1t |51 1 | 0.0101942 ()| 0.0101942)
a1 11269 |1t |+ 2 | 0.007939 )| 0.007939)|
a2 11272 |t |[srarrefier || 0.0213607 ()| 0.0213607]
a3 11276 |1t |+ 2 || 0.0025588 ()| 0.0025588)
l14a 11278 |1t |+ 2 || 0.0051386 ()| 0.0051386)
las 11279 |1t |+ 2 | 0.007325 )| 0.007325|
l146  |[2606 |1Fsft |+ 2 | 0.0057821 ()| 0.0057821
147 |2628 |1Fsft |lwf | 0.060704 ()| 0.060704|
l14s  |l2632 |1Fsft |l || 0.0289357 (= )|| 0.0289357|
149 |l2767 |t |lerez 1 | 0.115562 (&7 )| 0.115562|
150 |l2769 |t |=f || 0.0054128 ()| 0.0054128]
151 |l2781 |t |z 2 | 0.09103 (zFom )| 0.09103|
152 |l3250 | |5z 2 | 0.10684 (7 )| 0.10684]
1153|6490 | |51z 1 | 0.005705 (7 )| 0.005705|
154 |le524 |t |[erarrefier | 0.16025 ()| 0.16025|
1155 |leose | |51z 1 | 0.022775 (&7 )| 0.022775|
156 |l6995 |1t |l5f || 0.0040405 ()| 0.0040405]
l157  |l7400 |1t |lerrem 1 | 0.0306 EF= )| 0.0306)|
l1s8  |l7409 |1t |+ 2 | 0.00576 G )| 0.00576|
159 |l7a10 |1Fsft |51 1 | 0.172676 &= )|| 0.172676|
6o |lra12 |1Fsf |+ 2 || 0.0128996 (7= )|| 0.0128996|
161 |[7459/11387 ey |wfream || 0.15396 EF0w)|| 0.15396|
iy 67 AT 00 T I AT |
62 |l112 |t |5z 2 | 0.0595 EF=w )| 0.0595]
| Total| 3.6498899)|

[T. H. RW/PAT/NH-527E/KM 0.000-KM 43.000/LA/2020-21/3A2]
g ™, fATeE
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 2nd June, 2026

S.0. 2810(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH527E in the stretch of land from Km. 23.9 to Km. 43.00 in the district of SAMASTIPUR in the state of BIHAR,

hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification
in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the

said Act.

Every such objection shall be made to the Competent Authority, namely, DLAO , Samastipur in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if

any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH527E in the stretch of land
from Km. 23.9 to Km. 43.00 in the district of SAMASTIPUR in the state of BIHAR

State: BIHAR ||District: SAMASTIPUR |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt 2 [ I T | 5 | 6 |
|Taluk: Shivaji Nagar |

|Village: Madhurapur |

Il 2749 ||Private IBHEETH2 || 0.0006969 (Hectare )| 0.0006969)|
12 2751 ||Private |[BHEETH2 || 0.0409227 (Hectare )| 0.0409227|
[Village: Rahtoli |
13 2142 ||Private |[KRISHI | 0.0005 (Hectare )| 0.0005|
l4 2156 ||Private |[KRISHI | 0.00543 (Hectare )| 0.00543]
E 2159 ||Private |[KRISHI || 0.00312 (Hectare )| 0.00312
|Village: Bhataura |
l6 |[836/3071 ||Private |[KRISHI | 0.121116 (Hectare )|| 0.121116|

7 837 ||Private ||KRISHI | 0.00461 (Hectare )|| 0.00461]|
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B ||841 ||Private |[KRISHI | 0.1134 (Hectare )| 0.1134|
l9 843 ||Private |IKRISHI | 0.0931 (Hectare )| 0.0931]
|Village: Inamat |
10 |24 ||Private IDHANHAR 2 || 0.0020417 (Hectare )| 0.0020417|
|Village: Ramoul |
11 |206 ||Private IDHANHAR 2 ||  0.02858 (Hectare )|| 0.02858]
12 331 ||Private |[KRISHI || 0.07069 (Hectare )| 0.07069)
113 351 ||Private ||[bheeth 2 | 0.0922 (Hectare )| 0.0922]
14 364 ||Private ||bheeth 2 || 0.04798 (Hectare )|| 0.04798]
|Village: Karian |
|15 1113 ||Private ||[bheeth 2 | 0.0033 (Hectare )| 0.0033]
16 ll1166 ||Private |[KRISHI | 0.0081 (Hectare )| 0.0081|
17 1168 ||Private |lbheeth 2 | 0.00172 (Hectare )|| 0.00172
18 |l1185 ||Private |[bheeth 2 | 0.01241 (Hectare )| 0.01241]
19 1193 ||Private IDHANHAR 2 ||  0.01102 (Hectare )|| 0.01102]
120 1221 ||Private |lbheeth 2 | 0.0027 (Hectare )| 0.0027|
[21 1236 ||Private |[bheeth 2 || 0.0053069 (Hectare )| 0.0053069)|
22 ||l1265/15872 ||Government  |[sadak | 0.03644 (Hectare )| 0.03644|
123 1286 ||Private |lbheeth 2 | 0.00201 (Hectare )|| 0.00201]|
24 |[1404 ||Private |[KRISHI | 0.0243 (Hectare )| 0.0243]
25 1410 ||Private |IKRISHI | 0.00935 (Hectare )| 0.00935]
126 ||1860 ||Private |lbheeth 2 | 0.00275 (Hectare )|| 0.00275|
[27 ||1864 ||Private |[bheeth 2 | 0.00395 (Hectare )| 0.00395]
28 ||1865 ||Private ||[bheeth 2 | 0.00335 (Hectare )| 0.00335]
129 1874 ||Private |[KRISHI | 0.00405 (Hectare )|| 0.00405|
130 2576 ||Private |[bheeth 2 | 0.00111 (Hectare )| 0.00111]
131 2593 ||Private ||[bheeth 2 | 0.00378 (Hectare )| 0.00378]
32 12608 ||Private |lbheeth 2 I 0.133 (Hectare )| 0.133]
133 2734 ||Private |[bheeth 2 | 0.00548 (Hectare )| 0.00548]
[34 2827 ||Private ||bheeth | 0.01113 (Hectare )| 0.01113]
135 2831 ||Private IMAKAAN | 0.1215 (Hectare )| 0.1215|
136 2832 ||Private IMAKAAN || 0.04453 (Hectare )| 0.04453]
37 ||2833 ||Private IMAKAAN || 0.04453 (Hectare )|| 0.04453)|
138 |[2834 ||Private IMAKAAN || 0.04453 (Hectare )| 0.04453)|
139 2835 ||Private IMAKAAN || 0.0324 (Hectare )| 0.0324]
40 2838 ||Private IMAKAAN || 0.00139 (Hectare )|| 0.00139|
l41 2867 ||Government  |[sadak | 0.11534 (Hectare )| 0.11534
42 2872 ||Private ||bheeth 1 [ 0.00238 (Hectare )|| 0.00238]
|Village: Balaha |
43 ll680 ||Private |[KRISHI | 0.00202 (Hectare )| 0.00202)|
|Village: Ballipur |
|44 ||1582 ||Private |ldhanahar 2 || 0.0137596 (Hectare )|| 0.0137596|
l45 ||5818 ||Private |[DHANHAR 2 ||  0.00813 (Hectare )| 0.00813]|
l46 ||[7440 ||Private |[bheeth 2 | 0.000547 (Hectare )|| 0.000547|
47 |[7440/7803 ||Private |IDHANHAR 2 ||  0.24734 (Hectare )| 0.24734|
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|Taluk: Khanpur

|Village: shripura Ghar

l48 13292 ||Private IDHANHAR 2 ||  0.01545 (Hectare )| 0.01545]
[49 13318 |[Private |[KRISHI [ 0.00139 (Hectare )| 0.00139)]
150 13319 ||Private ||KRISHI | 0.00496 (Hectare )| 0.00496]
51 13321 ||Private |IKRISHI || 0.0017 (Hectare )| 0.0017|
|52 13327 ||Private IBHEETH 1 || 0.0073128 (Hectare )| 0.0073128|
|53 113459 ||Private IBHEETH1 || 0.0061 (Hectare )| 0.0061|
|54 13460 ||Private IBHEETH 1 || 0.0102236 (Hectare )| 0.0102236|
[s5 13485 |[Private IBHEETH2 || 0.059736 (Hectare )| 0.059736]
|56 13532 ||Private |IDHANHAR2 || 0.0044 (Hectare )| 0.0044]
57 13534 ||Private IDHANHAR 2 ||  0.00267 (Hectare )|| 0.00267]
|58 13536 ||Private [IDHANHAR 2 || 0.014788 (Hectare )| 0.014788)|
59 13537 ||Private IDHANHAR 2 ||  0.00263 (Hectare )| 0.00263]
60 13542 ||Private IDHANHAR 2 || 0.003076 (Hectare )| 0.003076|
l61 13551 ||Private [DHANHAR 2 ||  0.00584 (Hectare )| 0.00584|
l62 13554 ||Private IDHANHAR 1 || 0.0045467 (Hectare )|| 0.0045467|
63 13555 ||Private IBHEETH2 ||  0.00656 (Hectare )|| 0.00656|
l64 113570 ||Private [DHANHAR 2 ||  0.00359 (Hectare )| 0.00359)|
l65 [[13594 ||Private IBHEETH1 ||  0.00509 (Hectare )| 0.00509)
l66 113596 ||Private IBHEETH1 ||  0.00367 (Hectare )| 0.00367
l67 13598 ||Private |[KRISHI | 0.0134 (Hectare )| 0.0134|
l68 13602 ||Private IBHEETH1 || 0.00357 (Hectare )|| 0.00357|
69 14259 ||Private IDHANHAR 1 || 0.00427 (Hectare )| 0.00427]
170 14325 ||Private |[DHANHAR 1 ||  0.04654 (Hectare )| 0.04654|
[71 14326 ||Private |[KRISHI | 0.07265 (Hectare )| 0.07265]
[72 |[14326/14609 ||Private |[KRISHI | 0.09257 (Hectare )| 0.09257]
173 14337 ||Private [IDHANHAR 1 || 0.0084831 (Hectare )| 0.0084831]|
74 |[14338 ||Private IDHANHAR 1 || 0.00424 (Hectare )|| 0.00424|
75 14343 ||Private IDHANHAR 1 || 0.004 (Hectare )| 0.004]
76 14347 ||Private [DHANHAR 1 ||  0.00427 (Hectare )| 0.00427|
77 |[14355 ||Private IDHANHAR 1 || 0.014389 (Hectare )|| 0.014389)|
78 14357 ||Private IDHANHAR 1 ||  0.00586 (Hectare )| 0.00586]
179 114359 ||Private IDHANHAR 1 || 0.0045 (Hectare )|| 0.0045|
80 14361 ||Private |[PARTI || 0.0174096 (Hectare )| 0.0174096|
81 |[14385 ||Private IDHANHAR 1 || 0.0036 (Hectare )|| 0.0036|
82 14386 ||Private |[DHANHAR 1 ||  0.00609 (Hectare )| 0.00609)
83 14388 ||Private IDHANHAR 1 ||  0.00495 (Hectare )| 0.00495]
|84 14389 ||Private IDHANHAR 1 || 0.0039 (Hectare )|| 0.0039|
85 1114390 ||Private |[DHANHAR 1 ||  0.00479 (Hectare )| 0.00479)
86 14437 ||Private IDHANHAR 1 || 0.008484 (Hectare )| 0.008484|
|Taluk: Rosera |
|Village: Thahar Basadhia |
87 |[1006 ||Private |[bhith 1 || 0.0054774 (Hectare )|| 0.0054774|
88 |[1007 ||Private |[bheeth 1 | 0.00246 (Hectare )|| 0.00246)|
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89 ll1012 ||Private |[bheeth 1 | 0.00115 (Hectare )|| 0.00115|
90 ll1015 ||Private |[bheeth 1 | 0.00102 (Hectare )|| 0.00102|
91 1016 ||Private ||bheeth 2 [ 0.0046 (Hectare )|| 0.0046|
92 1104 ||Private ||bheeth 1 [ 0.0011 (Hectare )|| 0.0011|
193 ||1105 ||Private |[bhith 1 || 0.0075457 (Hectare )| 0.0075457|
94 1108 ||Private ||bheeth 1 [ 0.00715 (Hectare )|| 0.00715]
[os 1109 |[Private [[bheeth 1 [ 0.0014164 (Hectare )| 0.0014164]
96 1110 ||Private |[bheeth 1 | 0.00142 (Hectare )|| 0.00142|
97 1111 ||Private ||bheeth 1 [ 0.00249 (Hectare )|| 0.00249)
|98 1112 ||Private ||bheeth 1 || 0.00407 (Hectare )|| 0.00407]
199 1114 ||Private ||[bheeth 2 | 0.00486 (Hectare )| 0.00486)
100 1115 ||Private ||bheeth 1 | 0.00612 (Hectare )| 0.00612]
101 1177 ||Private |lbheeth 1 | 0.00741 (Hectare )|| 0.00741]
[102 1275 ||Private ||bheeth 1 | 0.00644 (Hectare )| 0.00644|
[103 1276 ||Private ||bheeth 1 | 0.00298 (Hectare )| 0.00298]
[104 1277 ||Private |lbheeth 2 | 0.0129 (Hectare )| 0.0129)|
[105 1278 ||Private IBHEETH1 ||  0.00208 (Hectare )| 0.00208]
[106 1279 ||Private ||bheeth 1 | 0.00441 (Hectare )| 0.00441]
1107 1283 ||Private |lbheeth 1 | 0.00115 (Hectare )| 0.00115|
108 ||1284 ||Private ||bheeth 1 | 0.00531 (Hectare )| 0.00531]
[109 |l468 ||Private |IKRISHI | 0.0356 (Hectare )| 0.0356|
110 11490 ||Private |[KRISHI | 0.00237 (Hectare )|| 0.00237|
111 |l498 ||Private |[KRISHI | 0.01328 (Hectare )| 0.01328|
[112 ||506 ||Private |[KRISHI | 0.00399 (Hectare )| 0.00399)]
113 507 ||Private |[KRISHI | 0.00341 (Hectare )|| 0.00341]|
114 ||706 ||Private |[KRISHI | 0.00405 (Hectare )| 0.00405]
115 710 ||Private |[KRISHI | 0.00368 (Hectare )| 0.00368]
l116 713 ||Private |[KRISHI | 0.01452 (Hectare )|| 0.01452)|
[117 714 ||Private |[KRISHI | 0.00741 (Hectare )| 0.00741]
118 718 ||Private |[KRISHI | 0.00627 (Hectare )| 0.00627]
119 774 ||Private |[KRISHI | 0.00234 (Hectare )|| 0.00234|
[120 779 ||Private |[residential || 0.0437 (Hectare )| 0.0437|
121 782 ||Private |[KRISHI || 0.00214 (Hectare )| 0.00214|
[122 ||789 ||Private |[KRISHI | 0.00211 (Hectare )| 0.00211]
[123 |l837 ||Private |[bhith 1 |[ 0.005545 (Hectare )|| 0.005545]
[124 838 ||Private |[bhith 1 || 0.0056648 (Hectare )| 0.0056648)|
[125 ||844 ||Private |[KRISHI | 0.00663 (Hectare )| 0.00663)|
[126 llo17 ||Private |lbheeth 2 [ 0.00473 (Hectare )|| 0.00473]
[127 |lo18 ||Private |[bheeth 2 || 0.00794 (Hectare )| 0.00794|
[128 |[062 ||Private ||bheeth 2 | 0.00454 (Hectare )|| 0.00454|
|Village: Jahangirpur |
[129 |[10388 ||Private |[bheeth 2 || 0.01438 (Hectare )| 0.01438|
[130 10574 ||Private |[KRISHI | 0.06417 (Hectare )|| 0.06417|
[131 10591 ||Private ||KRISHI | 0.05873 (Hectare )|| 0.05873)|
132 10915 ||Private |[bheeth 2 | 0.0166 (Hectare )|| 0.0166|




[T &% 3(ii)]

HILT =T TSI AT

11

133 11139 ||Private |lbheeth 2 | 0.00911 (Hectare )|| 0.00911]|
[134 11142 ||Private |IBHEETH2 || 0.0036376 (Hectare )| 0.0036376|
[35 (11243 |[Private IBHEETH2 || 0.0063193 (Hectare )| 0.0063193)
[36 11246 |[Private IBHEETH2 || 0.0062474 (Hectare )| 0.0062474)]
1137 11247 ||Private |IBHEETH2 || 0.0101174 (Hectare )|| 0.0101174]
138 11249 ||Private IBHEETH2 || 0.003678 (Hectare )|| 0.003678|
1139 11251 ||Private IBHEETH2 || 0.0067323 (Hectare )| 0.0067323)|
140 11268 ||Private |IBHEETH 1 || 0.0101942 (Hectare )|| 0.0101942]
[141 11269 ||Private IBHEETH2 || 0.007939 (Hectare )|| 0.007939)|
[142 11272 ||Private ||Aawasiya || 0.0213607 (Hectare )|| 0.0213607|
1143 11276 ||Private |IBHEETH2 || 0.0025588 (Hectare )|| 0.0025588)|
144 11278 ||Private IBHEETH2 || 0.0051386 (Hectare )| 0.0051386|
145 11279 ||Private IBHEETH2 || 0.007325 (Hectare )| 0.007325|
146 2606 ||Private |IBHEETH2 || 0.0057821 (Hectare )| 0.0057821]
[147 2628 ||Private |IKRISHI | 0.060704 (Hectare )| 0.060704|
148 12632 ||Private ||KRISHI || 0.0289357 (Hectare )|| 0.0289357|
149 2767 ||Private IDHANHAR 1 || 0.115562 (Hectare )| 0.115562]
[150 2769 ||Private |IKRISHI || 0.0054128 (Hectare )| 0.0054128]|
151 2781 ||Private [DHANHAR 2 ||  0.09103 (Hectare )| 0.09103)|
[152 3250 ||Private |[bheeth 2 | 0.10684 (Hectare )| 0.10684|
[153  |[6490 |[Private |[bhith 1 [ 0.005705 (Hectare )| 0.005703]
[154 |l6524 ||Private ||Aawasiya | 0.16025 (Hectare )|| 0.16025|
155 |l6989 ||Private IBHEETH1 || 0.022775 (Hectare )| 0.022775]
[156 |l6995 ||Private |[KRISHI || 0.0040405 (Hectare )| 0.0040405|
157 ||7400 ||Private |[DHANHAR 1 || 0.0306 (Hectare )| 0.0306|
[158 7409 ||Private IBHEETH2 ||  0.00576 (Hectare )| 0.00576]
[159  |[ra10 |[Private |[bhith 1 [ 0.172676 (Hectare )| 0.172676]
[160 7412 ||Private ||bhith 2 || 0.0128996 (Hectare )|| 0.0128996|
l161 ||[7459/11387 ||Government  |[kabristan | 0.15396 (Hectare )| 0.15396]
|Village: MO Nagar Rosera |
l162 112 ||Private |lbheeth 2 | 0.0595 (Hectare )|| 0.0595|
| Total|| 3.6498899)
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